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THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY); You have 
to speak only on one. You say you have 
given two. 

SHRI RAOOF VALIULLAH (Guja-
rat); I have given one on Gujarat. 

THE VICE-CHAIRMAN (DR. G 
VIJAYA IMOHAN REDDY); I will give 
you a chance later. Let Mr. Valiullah 
speak on the situation in Gujarat because 
he has also given the game special 
mention. That i» why the confusion has 
come. Let Mr. Valiullah speak first. 

Communal situation on Gujarat 

SHRI ROOF VALIULLAH (Gujarat); 
Sir, the communal situation in Gujarat is 
worsening day by day- Sir, I expected 
that the Home Minister would come out 
with a statement in this august House 
about what has been happening in 
Gujarat ovet the last few days where a 
number of people have been killed and 
hundreds of them seriously injured. I 
expected that Mr. Home Minister who 
was present in the House a few moments 
ago would make a statement in this 
House and tell us what is happening in 
Guiarat/ 

SHRI JAGESH DESAI (Maharashtra); 
He must make a statement today. 
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SHRI RAOOF VALIULLAH: within a 

span of 28 days of the formation of the Janata 
Dal-BJP coalition Ministry, Gujarat has 
Witnessed as many as 150 communal clashes 
which have already claimed 63 lives and left 
nearly 250 people injured in the State. Loss of 
property amounts to lakhs of "rupees and the 
economy of its major cities, namely 
Ahmedabad and Baroda, has been completely 
shattered. 

During the Congress rule, the BJP: and the 
Janata Dal leaders used to level charges 
against the Congress for inciting communal 
violence. But today the tables have been 
turned inasmuch as the Chief Minister of 
Gujarat has categorically stated that there are 
political designs behind the recent spurt of 
communal violence in the State and he has 
named Vishwa Hindu Parishad and the BJP 
for inciting communal violence. The Chief 
Minister has said that it is unfortunate that 
certain forces which have endeavoured to 
achieve political gains at the cost of innocent 
people and the progress of the State, are 
behind the sudden communal violence which 
has erupted in the State. In the last five days 
alone, the city of Ahmedabad has been 
engulfed in the flames of communal passions, 
widespread arson and looting have taken place 
and, so far, in Ahmedabad alone nearly 50 
people have been killed, mostly by stabbing. 
In other parts of Gujarat like Patan, Bhalej, 
Anand, Bharuch and Palanpur where large-
scale violence broke out, they have already 
been under indefinite curfew for the last four 
days and the Army, which has been called in, 
has staged a flag march in Ahmedabad city 
yesterday... 

SHRI JAGESH DESAI; In Baroda also. 

SHRI RAOOF VALIULLAH;.. -and in 
Baroda also. 

Provisions of the Terrorist aftd Disruptive 
Activities Pretention. Act (TADA), which the 
Janata Dal and BJP had described as 
dracomiaa, were 

invoked in the affected areas and, si far, 
nearly 60 people have been de tained under 
TADA, It is surprising that the BJP, which is 
an equal Part ne'r in the Ministry, is 
ominouslj keeping quiet on these incidents. 
Sir the senior leaders of the BJP wer< away 
in Calcutta, and the people whe represent the 
BJP in the city are issuing statements inciting 
communal trouble. The Chief Minister has 
him self gone on record yesterday to saJ that 
"The activists of the Vishwa Hindu Parishad 
and the RSS and som< office bearers of the 
BJP are inciting communal frenzy. " 

 
THE VICE-CHAIRMAN (DR. G. 

VIJAYA MOHAN REDDY); Please allow 
the Special Mention to be completed... 
(Interruptions)... Every Member has got a 
right. He has given a Special Mention and 
that has been permitted by the Chair. 

SHRI JAGDISH PRASAD SMA-THUR; I 
have also  a right to raise a point of order... 
(Interruptions)... Where is he quoting from? 
Any paper he has quoted from should be 
placed on the Table.... (Interruptions') 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY); The 
Government will take note of what is being 
told. That's all. 

SHRI RAOOF VALIULLAH: Sir, I am 
prepared to give him everything that   he  
wants... (Interruptions)... 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA. MOHAN REDDY); All of you, 
please take your seats. 

... (Interruptions)... J 
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SHRI RAOOF VALIULLAH; I am 
prepared to satisfy him. I am prepared to 
give whatever information he wants. 
"'THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY): Please 
complete your Special Mention—I am 
allowing you... (Interruptions)... 

SHRI S, S. AHLUWALIA (Bihar): It 
is a serious matter. Who is he? 

SHRI V. NARAYANASAMY (Pondi. 
cherry): He is talking some nonsense. 

SHRI RAOOF VALIULLAH: Sir, I 
come from Ahmedabad city. I live in a 
place called Kalupur. When it all started 
from Kalupur-Daryapur the local BJP 
leaders in Ahmedabad launched an 
aggressive campaign in my area against 
the alleged misbehaviour of the police 
because they arrested a few BJP leaders 
of my area. This is the situation in 
Ahmedabad. 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY): You 
please complete your Special Mention. 

SHRl. RAOOF VALIULLAH: I am 
completing it... (Interruptions), sir, 
the BJP and the Vishwa Hindu Pa 
rishad have given calls. (Interrup 
tions, )
 
1 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY): At every 
stage if you go on interrupting how can 
toe complete? 

SHRI RAOOF VALIULLAH; They 
have even threatened that they would call 
a dharna in front the police station of 
Kalupur. I want to make this very clear 
that the BJP is probably trying to prove 
that the Ministry headed by Mr. 
Chimanbhai Patel ia no longer 
controlling the. law-and-order situation, 
and they want to dethrone all secular 
forces not only in Gujarat but everywhere 
else in the country also. 

Sir, a theory has been propounded by 
the BJP activists and ideologues in 
Gujarat that some miscreants, soma anti-
national elements, some extremists have 
crossed the border and that they are  
inflaming communal vMe*ce. 

I would like to know from the Gov-
ernment whether it has any evidence, 
whether it has any information that 
infiltrators have come to Gujarat. 
Otherwise, these BJP and RSS cadres are 
inflaming communal violence in the 
State, and they are blaming anti-nationai 
elements for that. I would like to request 
the hon. Home Minister to make a very 
categorical statement on this. 

The points that I would like to make are 
very pertinent. The Chief Minister has  
announced an ex-gratia payment of Rs. 20, 
000 for the next of kin of  the  riot-affected  
victims. Sir, ag per  the  new  guidelines  
which were to take effect from the 1st of 
April, 1990, the compensation has been 
raised from Rs. 20, 000 to Rs. 50, 000 and 
also the widows of the economically wea-
ker sections will be given a pension of Rs. 
500 per month with effect from the 1st of 
April. I would like to know whether  the  
revised  guidelines have been 
communicated to the State Gov-eminent. 
Kindly     ask the    Chief Minister of 
Gujarat to make a statement    that  the  
(riot-affected  victims and the widows will 
be compensated duly. 

Sir, the riot-affected people mainly 
belong to the minority community. I 
would plead with the Government that 
adequate steps should be taken to 
rehabilitate the riot-affected victims 
which are today numbering thousands in 
Ahmedabad city alone, and I do ft°t know 
what is happening in Baroda today 
because it is also engulfed with 
communal passions for the last three 
days. 

Sir, the army has been called in at 
Ahmedabad and Baroda, and the CRPF 
jawans are patrolling the streets. But 
what is required is to expose the deep-
rooted conspiracy, of the commu'nal 
elements who are sharing power in the 
State of Gujarat. They are the people 
who are inciting the trouble, they are the 
people who are doing all Ihis. They must 
be exposed and that comepiracy wmst be 
wposed. 
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Lastly, Sir, this is the last appeal in this 
House by me, as I am retiring today. Let 
all, secular forces in the country unite, let all 
of us unite and expose the misdeeds of these 
corrupt and of these communal people and 
the deep-rooted conspiracy being hatched, by 
communal elements. 

Thank you, Sir. (Interruptions) 

DR. ABRAR AHMED KHAN   (Rajasthan); 
Sir, I associate myself (Intemtptions) 

SHRI MADHAVSINH SOLANKI 
(Gujarat); Sir, I fully associate myself with 
the sentiments expressed by my hon. friend, 
Mr. Raoof Valiullah and request the Centre 
that it must actively intervene in Gujarat to 
help the state authorities to bring the 
situation under control particularly when 
those against whom allegations are made of 
fanning violence in the State have their 
representatives sitting in, the State 
Government. 

SHRI. VITHALBHAI M. PATEL 
(Gujarat1): Sir,... (Interruptions) 

SHRI S. S. AHLUWALIA; Sir, the Home 
Minister is here. (Interruptions) 

SHRl V. NARAYANASAMY; The Home 
Minister is here. Let him make a statement. 
(Interruptions) 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY); All your 
names are associated. You please record. 
(Interruptions) 

SHRI JAGESH DESAI; I would request 
the Home ■ Minister that he should make a 
statement. We want to know the position, and 
as such I would request the Home Minister to 
make a statement on the communal situation 
in Gujarat, especially in Ahmedabad, Baroda 
and other places. 

THE VICE-CHAIRMAN (DR G. VIJAYA 
MOHAN REDDY); Please 

■ conclude 
within two minutes. Already several 
Members have spoken on this. 
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THE VrG5E-CHATOMAN. (DR. G. 
VIJAYA MOHAN REDDY): Please 
conclude. There are other speakers 
who wanted to speak on this subject. 
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THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY): You Please 
write separately to the Home Minister 
with all details. It will be helpful to the 
Government to understand the situation. 
Now please conclude. 
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"THE VICE-CHAIRMAN (DR. G Vl-JAYA 
'MtoHAF REDDY); This is a Special 
Mention. You have brought it to, the 
notice of the Government. 
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THE VICE-CHAIRMAN (DR. G. 

VIJAYA MOHAN REDDY); Please 
conclude. There are other speakers who 
wajMed to speak on this subject.  
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SHRI      CHIMANBHAI      MEHTA 
(Gujarat): I belong to Ahmedabad and I 
should also be igiven an opportunity to 
speak. 

 

SHRI JAGDISH PRASAD MA-
THUR: Our party has been accused. I 
should also be given an opportunity to 
speak. 

 

SHRI GURUDAS DAS GUPTA 
(West Bengal): Mr. Vice-Chairman, Sir, 
on behalf of my party, I totally associate 
with the concern that has been expressed 
because of the serious outbreak of 
communal passion, tension and killings 
in Gujarat. I feel things are going too far 
and it is a failure... {Interruptions!)... 

I think things are going too far and it 
only speaks of serious failure on the part 
of the State administration to control the 
situation. While expressing my profound 
shock at the killing of people belonging 
to both the communities, I call upon the 
Government of India to prevail upon the 
Government of Gujarat to take steps so 
that things come to an end immediately. 

Secondly, Mr. Vice-Chairman, Sir, 
the Government should respond to 
this request expressed through the 
House for a statement on the situation 
that exist.. 
 
( 

Thirdly, Mr. Vice-Chairman, Sir, J do 
not believe that the communal fiareup in 
the country is because of only this or 
that communal force. The previous 
ruling party and       the 

DR. ABRAR AHMED KHAN: I will 
not take more time.... (Interruptions)... 
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THE VICE-CHAIRMAN (DR.. G. 
VIJAYA MOHAN REDDY): 
To maintain communal peace is the 
most important task. I am allowing1 

one or two minutes. I want the Mem 
bers to cooperate with me. Mr. 
Chimanbhai Mehta.  •: 

To maintain communal peace is the most 
important task today. JJner. ruptkms)... 

SHRI JAGDISH PRASAD MATHUR: 
Sir. I have joined only today. You may not 
know my name. I am J. P. Mathur. Kindly 
include my name in the list. 

THE VICE-CHAIR VI VN     (DR     G 
VIJAYA MOHAN  REDDY): I  have already 
entered your name in      the list. Now, Mr. 
Chimanbhai      Mehta. 

SHRl CHIMANBHAI MEHTA- Sir, 
I had been to Ahmedabad during the 
last two days. I visited Muslim 
localities, Hindu localities and mixed 
areas also. I talked to different politi 
cal parties their leaders, journalists, 
editors and others also, and j ex 
pressed my deep concern at the 
sudden outburst of communal riots. 
I do not feel that anyone should try 
to exploit politically this; event at thig 
juncture- because this is the time to 
see how peace is to be restored, how 
communal unity is. to be. restored. 
Now the JD-BJP coalition Govern 
ment is there. The Chief Minister 
is trying his best to cope with the 
situation. He has not even hesi 
tated  to   call   the army.  Curfew 
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has been imposed. He has      been 
calling all the communities, social 
organisations and voluntary organisa 
tions, and trying his utmost. Ahmeda 
bad is suffering from     these     com 
munal riots since the last one decade. 
In  1985 260 lives were lost. There 
was curfew for 173  days. Property 
worth 2, 500 crores of rupees through 
berozgari—unemployment—and   thro 
ugh closure of factories was destroyed. 
This was the damage Gujarat suffer 
ed at that time. And; Sir, we know 
that it is wrong to exploit these issues 
one  way  or  the  other. Today I 
know that some communal forces are 
operating anti-social elements are operating, 
and  bootleggers   are   operating. Now, to 
quote only one party and not another is also  
not correct. Some political forces are also 
saying and newspapers are reporting      that 
defeated people are trying to      start 
communal riots. I do    not believe such 
things. It is wrong to attribute motives \0 
anybody at this juncture because it would 
mean that yoa    are not trying to restore 
peace, but you only want to score a point 
over the dead body of somebody else and 
this should not be done. This is our feeling 
and this is the feeling     of     the Janata Dal 
Government and      therefore, we  want to  
maintain  as much composure es possible so 
that     communal amity and communal 
unity are restored as. soon as possible. 

I join in the demand     that   many h. '-oi. 
rable Members have made     'he House 
that since this is a serious issue, the    
Home    Minister    should come out with a 
statement as     soon as possible so that we 
can      discuss this issue in a proper 
manner, in   a balanced manner, without  
attributing motives to this party or to that 
party and that will be the proper thing     to 
do  at this stage. Thank you   very much. 
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4. 00 *••■»• 
SHRl DIPEN GHOSH (West Bengal): 

Mr. Vice-Chairman, Sir, i rise with 
anguish that the communal situ-tion in 
our country is worsening day by day and 
fundamentalist forces of various 
religions are raising their ugly heads in 
various parts of the country. In Gujarat, 
for that matter, Ahmedabad and Baroda 
have become 

again the centres of outbreak of 
communal passions and hatred. As my 
hon. colleage, Mr. Chimanbhai Mehta, 
rightly pointed out, Gujarat has been 
suffering from these com munal passiong 
and communal clashes for the last one 
decade. And today as the situation 
obtains really it is time that all national 
p=irtie5 sit together and address 
themselves to find out ways of protecting 
seculari-sm of our country, So I would 
appeal to the Government—the hon. 
Hom« Minister himself is present now—
thai before the situation turns to worse 
further—obviously, I hope that already 
the Centre must be in touch with the 
State Government in Guja-rat, and if 
not—immediately thft Centre should get 
in touch with the State Government and 
collect factual information and make a 
statement here. But before making a 
statement or thereby allowing us tc take 
part in discussions, I would expect that 
the Centre must act. As appears from the 
newspapers, the State Governemnt 
headed by Mr, Chimanbhai Patel is quite 
alive1 to the issue. Even my hon. 
colleague, Mr. Raoof Valliullah, when he 
mentions that the Chief Minister himself 
hag gone on record saying that a certain 
organisation of Hindu fundamentalists is 
behind the present outbreak ol communal 
passions, it is proved thereby that the 
State Government headed by Mr. 
Chimanbhai Patel is trying to get at the 
truth and isolate the forces which are 
responsible for the outbreak of communal 
passions. (Time bell rings) 

So I would appeal to the Union Home 
Minister to make a statement here. And, 
again, I would appeal that as the 
communal situation is worsening 
everyday, all national parties sit together 
and address themselves to find out ways 
to protect secularism of our country. 
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THE VICE-CHAIRMAN (DR, G. 

VIJAYA MOHAN REDDY): He has 
already stated quite explicitly that the 
communal situation has to be tackled. 
Let him conclude. (Interruptions) All of 
you please take your seats. It is not fair. 
All of you have been given chance to 
speak. Every Member has got a right to 
speak. He is not referring to any person 
inside the House or outside. You please 
take your seats. (Interruptions) Kindly 
address me and conclude. 

THE VICE-CHAIRMAN     (DR. G. 
VIJAYA MOHAN        REDDY): 
Now that everybody has stated his 
viewSj if all the Members co-operate, I 
will request the hon. Minister. to statp 
his views... 

 

the Minister's statement on-all these 
points that you, have referred to ybu 
must co-operate with the Chair. You 
please take your seats. (Interruptions) 
All the opinions have been heard. You 
allow the speaker to conclude 

 
THE VICE-CHAIRMAN     (DR. G. 

VIJAYA MOHAN        REDDY): 
It is very unfair. You please allow 
the speaker to conclude.  ■ • 

THE VICE-CHAIRMAN     (DR. ' G. 

VIJAYA MOHAN REDDY):: 
I request all the Members to. cooperate. 
You please take your seats. 

 
THE VICE-CHAIR'VUN (OR. G. 

VUAYA MOHAN REDDY): He has 
clearly §aid that there are. Hindu 
Pakistani agents and Muslim Pakistani 
agents. You please take your seats. 
(Interruptions) ' It is not correct. You are 
not taking a-correct stand. I request the 
Members to take their seats. It i9 uriifair. 

THE VICE-CHAIRMAN     (DR. G. 
VUAYA MOHAN        REDDY): 
Please take your seats. If you want. 
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THE VICE-CHAIRMAN (DR. G. 

VIJAYA MOHAN REDDY); You 
please listen to what he says. 

 
THE VICE-CHAIRMAN (DR. G. 

VIJAYA MOHAN REDDY): Hon. 
Member, I request you to please con-
clude now. (Interruptions) You please 
take your seats. You don't even listen to 
what is being told. 

 
THE VICE-CHAIRMAN (DR. G. 

VIJAYA MOHAN REDDY); I will go 
through the record. If there is anything 
against the secular sentiments of this 
House, we will go through it. That is all. 
You please take your seats. 

 
THE VICE-CHAIRMAN (DR. G. 

VIJAYA MOHAN REDDY): We are for 
secularism. We fight for secularism. You 
please take your seats. This is very 
unfair. You have been given a chance to 
speak. (Interruptions). Are you 
interested in maintaining communal 
peace or not? Please take your seats 
(Interruptions) Let him finish. < 

 

 
THE VICE-CHAIRMAN (DR. G. 

VIJAYA MOHAN REDDY); I re 
quest the hon. Minister to make the 
statement now. All the Members of 
the House are waiting for the state 
ment that has been demanded by all 
sections of the House. I request 
the Hon. Minister to make the state 
ment.  ; 
) 

SHRl SYED SIBTEY RAZI (Uttar 
Pradesh): Mr. Vice-Chairman, Sir, I 
want to ask just °ne( question. 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY); I have 
given several Members of your party a 
chance to speak and they have expressed 
their opinion. 

Yes, Mr. Minister. 

STATEMENT BY   MINISTER—COM-
MUNAL SITUATION   IN   GUJARAT 

THE MINISTER OF HOME AF-
FAIRS (SHRI MUFTI MOHAMMAD 
SAYEED): Sir,... 

SOME HON. MEMBERS: Sir, we 
have not got copies of the statement. 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY): Within 
half an hour the Minister has brought 
out the statement, The copies will be 
coming to you. (Interruptions). 


